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ORDER

cP LAOI24t-242&244INCLT tVtBt lirABt 2017
1. Learned Representatives of both sides are present.
2. From the side of the Petitioner it is informed that an amended Petition is

flled on 11.09.2017 bearing Diary No.17562. Registry is directed to
register the same and place on the next date of hearing.

3. Since the copy has been served on the other side in the recent past,
hence seeking time to deal with the same as per law. To file a reply time
is granted, to be filed on or before 18.10.2017, a rejoinder thereafter on
or before 31.10.2017.

4. Listed for hearing on 07.11.2017.

BHASKARA NTULA MOHAN M.K. SHRAWAT
Member (Judicial)Member (Judicial)

Date : 18.09.2017
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